43 Written Answers
STATEMENT

$tes tak:a to check pilferages are given
below :

(i) Barasis is'bting laid on p-npc:l
vinz il muiag of packages an
ah:ling anld secasing ol relevant docu-
mats with the wagoai 1o _p-c'.r.:m thetr
grag vty aal alo 5,1-31-::1%;\.: during

haalling by coatactos labour.

(i) Propse wivetling of wagons and
E. P. ot agolwigraicrissing valuable
grli to prasal cnm aal interference.

{iti) Pad lockng of lagzage vans and
parcel vans.

(iv) Iniistenceon provision ol dunnage
sprzially waere req aired in case of wagon
lorl corigymeats of sugar, gramns,
pulies aad vilseeds.

(v) G syas-vision  over loading
ani wa'oilng of packiges at ccrtain
sclectad #1at s and in respect of select-
ed comanlities to prevent loss/pilferage
from un'ocalized causes.

(vi) Bicosting of gonds trains carry-
jn7 va'uib'e  cons game nts [ foodg-ains
in oy wipe by the amed Ratlway
Poptection personnel i vul-

nerahle seelom.

Foree

(vii) Patralling by armed Railway
Prateztiony Foen pronatl as well as
by D3 Sqaadiin vu'nerable and major

Y.),’d‘.‘i.

fvii} Dentoyment  of (3!‘3511-': Intel-
ligenee staff of the Zomal Ruilway® and
the Central  Crime Bureau stafl ol
the Railway Board ﬁ_r -‘.u‘.]t‘r%:ﬂn' of erime
int-Itigenee with 4 view to tracking down
eeiminals,  receivers of stolen pronerty
and to opganie iaids for thei arrest
anl recorery of stolen  property.

2t NV ytenance of clote co-m l.l.I-lnl.i-
o between the Railway Protection Foree
the Government Raibway Police and the
Tacal Police at vasious levels for dealing
with esimmals and receivers of stolen
property nfl'.‘..:.t.i_vc!v as alsn _ragiway
employees conniving  with criminals.

(x) Orgiisng of All India drives
agamst thel's and piiferages and drives
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azainst incidence of pancl cuts and body
cuts in wagons with a view to localising
this mischiel which is the main cause
for pilferag:s and getting the wagons
repaired early.

(x'}) A drive to reduce lows and
piliesag: has been launched at Mughal
Saral with off et 1rom 2-11=1970. This
“Operation M igaal Sarai” embraces all

ointt of the Eleven Point Programme
in geaeral and elimnation of thefd
and pilferage in particular,

Assistance  of voluntary eorganizations
and non-official bodies has been enlisted
for this drive which is a pilot project
and depending on the experience gained
we may extend such campaigns te other
valnerable spots alzo.

AvromaTic REGISTRATION or INDUsTRIAL
Unirs

*;2. SHRI SULTAN SINGH :
SHRI BHAGWAT DAYAL :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND INTERNAL
TRADE b: pleased to state :

(a) whether it'is a fact that the D. G.
T. D. has ac'ed contrary to Government's
approved policy of au'omatic registrat on
ofindustrial units in regitteding the capa-
city of Ms. Jindal (India) Private Ltd.
Bangalore al 1200 tonnes per  annum
against their installed capacity of 4600

tonnes per annum §
(h) if =o, the reasons therefor ; and

(c) what steps Government propose to
take to rectify the decision tzken in the
matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND INTERNAL TRADE
(SHRI M. R. KRISHNA) : (a) to (c)
M/s. Jindal (India) Private Ltd.. Bangalore,
have been registered with the DGTD
for the manufacture of aluminium ex-
truded gections for a capacity of 1200 tons
keeping in view that the pressing capacity
of their extrusion press is 1500 tons and
their current productionis 1150 tons per
annum only. According to the current
policy there is, however, no  constiaint
on the firm to produce more since there is
no control on the distribution of commercicl
grade aluminium,



